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Shri Bhagwat Jha Azad (Bhagalpur) : The resolution, which is before the House,
lays stress on the fact that there is lack of proper arrangement of irrigation, electrification and
drinking water in rural sector. It was moved with the object of bringing this fact into light
that due emphasis has not been laid on agriculture in Fourth Five Year Plan. The resolution

is simple one.

If there is anything in this country which requires special attention, that is agricul-
ture. What is required to improve agriculture and to increase agricultural production is water,
electricity and manure. But the main necessity is that of water.

Some big people, officers and advisers, who are American-oriented, are of the opinion
that Indian farmers do not know how to cultivate and they require technical know-how. They
ask people to grow more food. In my opinion nothing more than water at proper time is
required for agriculture in India. Ifwater is made available for agriculture, agricultural pro-
duction can be increased by hundred per cent. Here we do not require technical know-how,
American fertilizers or personnel of American Peace Corps. Manure or fertilizer is required in
Madras, Andhra Pradesh and Kannad area where adequate water has been made available for
irrigation purposes. In some districts of Madhya Pradesh, Uttar Pradesh and Punjab we require
water for irrigation. The soil we till requires more water than fertilizers.

In the present plan outlay for every sector has been doubled, but in respect of irrigation
instead of doubling the outlay, it has been increased to only 750 crores from 550 or 650
crores. It is absolutely insufficient for 500 minor irrigation projects under construction in
the country. It is asserted that irrigational potential in the country will be increased to 3
crores of acres. How this amount of 750 crores will help irrigation schemes in the country,
how it will solve food problem or in being self-dependent in matter of food. If sufficient
allotment is made for irrigation we will soon be self-dependent in respect of food.

Govt. should also pay attention towards its administrative machinery. It fits in absolute
police state. It is not suitable for welfare state. All the last three plans show that we have
sufficient resources. We have anyhow managed the outlays required for all the Plans. Though
we achieved financial targets of the Plans yet badly failed in achieving physical targets. There
has not been any increase in national income. People speak against Public Sector but what are
the returns received from Private Sector, though we have given too much to it. The main point
which should be well understood is that every Plan in our country must be village-oriented.

We should never forget it.

e fAgan g da W & IR H a9qey
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Shri Madhu Limaye (Monghyr) : All those goldsmiths should be released.  The jail
authorities have not behaved properly with the persons arrested day before yesterday., A person

named Jaswant Singh was beaten. Should such a behaviour be meted out to the demons-
trators.

sfaat sfer el @ g TAuwisrd # fegrd & wIF gx wiar 7 faare
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ATt & gAfarg & I 7 FHeq—ARy
RESOLUTION RE : REORIENTATION OF PLANS—Contd.

Shri Sheo Narain (Bansi) : I should be given an opportunity to speak on this resolution.
I move that the time for this resolution may be extended by one hour.
IqTens W@y : wifeq, ARA | FEAAY a3 FIAT 45 0T |
Shri Sheo Nafain: My motion should be put to vote.
IATqY HEAA : HIAAT I FIAAE! 9T S 72 &1 98 F9aI 417
I S|
Shri Sheo Narain : I am eatitled to move a motion.
SqTERE WEEW : AN I FIAI 45 A HIAT AT ¥ IZFT aATET
T T |
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Shri Sheo Narain left the House
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